TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

The Gazette of India

1.5l -3.Te.-31.-17112025-267739
CG-DL-E-17112025-267739

ETETIOT
EXTRAORDINARY
AT | —Eve 3—9-Tve (i)
PART I1—Section 3—Sub-section (i)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

g 763] 7 R, TIMETR, TawER 17, 2025/F113F 26, 1947
No. 763] NEW DELHI, MONDAY, NOVEMBER 17, 2025/KARTIKA 26, 1947
FIARE F AT
Ql

T feeett, 17 7awaT, 2025

T F1.. 849(3).—FTAIE FTF HATAT, WA AL il ATE=AT S ar.47.4, 703(37) arra
22 foda¥, 2025, ST STEA & IO, ST, 907 ||, @€ 3, 3uEs (i) 9 22 f&rdew, 2025 § Jhrfora
= AT, 9 gy 2 7, B are ¥, ufxw 5 #, ‘it Sr Mipes” & w4 97 gt T Tge s 9g |

[FT. &. 3(4) Tf3er/2015-dtems)
ortaq o, aig sfeis aareee

7639 GI/2025 )



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(i)]

MINISTRY OF CORPORATE AFFAIRS
CORRIGENDUM

New Delhi, the 17th November, 2025

G.S.R. 849(E).—In the notification of the Government of India, Ministry of Corporate Affairs number
G.S.R. 703 (E), dated the 22" September, 2025, published in the Gazette of India, Extraordinary, Part I,
Section 3, Sub-section (i), dated the 22" September, 2025, at page 3, in the English version, in line 5, for
“Ms. Deepna Gokularm” read “Ms. Deepna Gokulram”.

[F. No. 3(4) Misc./2015 — PI]
SANTANU MITRA, Senior Economic Adviser
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